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{[LOSS TO RAILWAY PROPERTY
DUE TO AGITATIONS

*663. SHRI SAWAISING
SISODIA:
SHRI J. P. YADAYV:
Will the Minister of RAILWAYS
be pleased to state:

(a) the extent of loss to railway
property on account of riots and
violent disturbances during the last
3 years and the names of the places
where such incidents took place;

(b) what action has been taken
against the persons involved in these
incidents; and

(¢) what steps have been taken by
Govermment to safeguard railway
property against such incidents?
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t[THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD. SHAFI QURESHI):

(a) to (c) A statement is placed on
the Table of the House.

STATEMENT

(a) The extent of damage to
railway property on gccount of riots
and violent disturbanceg is Rs, 14.20
lakhs during 1970, Rs. 29.06 lakhs
during 1971 and Rs. 86.16 lakhs
during 1972, The places where such
incidents togk place are as under:—

Central

Bhopal, Satna, Burhanpur, Kalyan,
Bina. Ghorwadi, Muland ang Byculla.

Eastern

Santoshpur, Budgebudge Malatipur,
Kalighat, Jadavpur, Dum Dum Cantt.,
Hasnabad, Habra, Subhasgram,
Ultadanga Road, Park circus, Khar-
dah, Brace Bridge, Gholsapur,
Kuhuri, Ukhra, Barala, Jiagani,
Ishapur, Gaya, Dumraom, Dhakuria,
Sealdah, Dum Dum Junction,
Hridaypur, Bandel, Azimgan],
Hooghly Ghat. Khagraghat, Plassey,

BT ]_Eng,lish translation.
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Chandanpur,
Cossimbazar,
Tribeni, Belanagar, Ahamedpur,
Lalpur, Bolpur, Garia, Rampurhat,
Lalbag Court, Murshidabad, Ashapur,
Arrah, Telo, Katwa, Howrah Car

Palta,
Dattapurur,

Tittagarh,
Howrah

Shed, Danapur, Patna Junction,
Krishnagar Road, Howrah Goods
Shed, Xajari, Barh, Bakhtiarpur
Lukee Sarani, Barhiya, Garhwar
Road and Majerhat,

North Eastern
Mashrak, Kadipur, Bajpatti,

Olapur. Samastipur, Muzaffarpur and
Mau Junction.

Northern

Ambala City, Ambala Cantt.,, Shah-
bad-Markanda, Karnal, Kurukshetrs,

Panipat, Sonepat, Bahadurgarh,
Sampla, Kharawar, Asodha, Asthal-
bhor, Rohtak, Makrauli, Gohana,

Julana, Jai Jai-Wanti, Jind, Narwana,
Pehowa Road, Uchana, Pilu Khera,
Jagadhri, Rewari, Hissar, Bhojawas,
Jeerpurpali, Allahabad, Dhariwal,
Firozpur Cantt., Faridkot, Kotkapura,
Jaitu, Jagraon, Chowkiman Jallalabad,
Churu, Sadulpur, Reoti Behora Khera,
Bikaner, Fazilka, Gurgaon, Delhi
Shahdara, Bassi Pathanan, Rajpura,
Sirhind, Anandpur Sahib, Nangal Dam,
Patiala, Phusmandi, Mansa, Nabha,
Makhu, Sadasinghwala, Maiser Khana,
Moga, Dagru, Tanda Urmar, Ajitwal,
Mullanpur, Patti, Ahmedgarh, Abohar,
Nakodar, Nurmahal, Malaut, Thabalka,
Khojewala, Mandhali, KUP, Suranussi
and Jullundur City anq between
Phemeki and Dodh.

Northeast Frontier

Dibrugarh Town, Simalguri, Tihu,
New Bongangaon, Alipurduay Jn,
Hautley, Hamiltonganj, Lakwa, Kishan
Ganj, Katihar, Mairbari, Chaparmukh
Jn., Kamarbandha Ali, Barua Baman-
gaon and Badulipar.

South Eastern

Ponduru, Gopalpatnam, Korukonda,
Urlam, Naupada, Tilaru, Parvatipuram,
Komatipalli, Sitanagaram, Waltar,
Donkunavalasa, Salur, Srikakulam,
Dusi, Nawapara Road, Narischandra-
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puram, Ichhapuram, Bobbili, Tekkali,
and Marripalem,

Southern

Haveri, Byadgi, Saunshi, Kundgol,

Ranibennur, Devargudda, Savanur,
Arsikere, Hospet, Raichur, Banglore
City, Hubli, Birur, Dharmavaram,

Hagari, Gudur, Tirupati East, Level
crossing at KM 393/11-12 near Haveri,
Bridge at KM 392/19-393/1 mnear
Haveri, Level crossing at Km, 362/2-3
near Ranibennur, Pasumalai, Baiyap-
panahalli, Renigunta, = Ambaturai,
Pichchandarkovil, Hiruppur, Uram-
padu, Razampeta, Dandalur. Man
Tapampalli, Guddapah, Yerraguntla,
Sri Kalahasti, Gangeyapalle, Konda-
puram, Timmancherala, Adoni, Chigi~
cherla, Hakkanadoddi, Anantapur,
Adiyakkamangalam, Guntakal Kavali,
Cheyyar Bridge, Tiruvarur, Sudiyur,
Arumuganeri, Chintakani, Varakal-
pattu and Nellikuppam.

South Central

Tarigoppula, Undi, Gannavaram,
Vandra, Tanuku, Nellore, Chillanla~
pudi, Tenali, Nidubrolu, Xavali,
Bitragunta, Ongole, Bapetla, Manu-
brolu, Karavadi, Ammanabrolu,
Chinnaganjam, Chirala, Valiveru
Stuartpuram, Uppugundur, Alluru
Road, Singarayakonda, Tanguturu,
Ulavapadu, Perecherala, Nudurupadu,
Guntur, Vijayawada, Cumbum,
Kaikaluru, Peddavadlapudi, Chilvur,
Sattenapalle, Narsapur, Giddaluruy,
Tanuku, Bandarupalli, Tuni, Narsa-

pur, Bhimavaram, Eluru, Aravalli,
Pasivedala, Nuzvid. Dwarapudi,
Uppuluru, Nidadavolu, Kaldhari,

Pithapuram, Akivedu.

Western

Bharatpur, Narnaul, Kund, Dausa,
Beawar, Kishangarh, Bichpuri, Fateh-
pur Shekhuwati, Helak, Sihor Junc-
tion, Viramgam, Dadar, Church Gate,
Malad, Kandivli and Baswa.
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(b) Caseg against the persons
found involveg in these incidents
have been registered by the Police
under Indjan Penal Code and Indian
Railway Act and started investi-
gation, In some cases Judicial
enquiries were ordered. .

(c) The Security branch of the
Railways keeps close liaison with
the executive and Intelligence Bran-
ches of the State Police, and they
exchange information regarding
matters affecting the running of the
Railway and protection of important
installations.

2, Guarding of Vulnerable points
and patrolling of the track in
vulnerable sections is taken up by
the State Police or the Railway
Protection Force as the case may be,
when trouble is apprehended

3, In addition to strengthening the

security arrangements at Railway
stations in areas where trouble is
likely to occur, action 1is taken by

the Governmet Railway Police and
the Railway Protection Force 1o
escort trains on affecteq sections,

4. The local Police arrange patrol-
ling near railway stations and the
railway track adjoining educational
Institutions when required.

5. Steps have been taken to project
to the public the beneful effects
of destruction of National assets like
Railway Property., In this connection
Press communiques special articles/

brouchers are being issued by the
Railway Board and the Zonal
Railways, Radio talks are also

given by officers and others.

6, The subject is-also brought up
in the National Railway TUsers’
consultative Council meetings,
seeking their co-operation in this
respect.

7. The Indian Railways Act, 1890
is being amended in order to make
the punishment for destruction of
railway property more deterrent.}



